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PUBLIC ANNOUNCEMENT

(Regulotion 12 of the lnsolvency ond Bonkruptcy (Liquidotion Process) Regulotions, 2016)

Notice is hereby given that the Hon'ble National Company Law Tribunal, Kolkata Bench has ordered

the commencement of liquidation of the Concast lnfratech Limited on 2L.12.20L8.

The stakeholders of Concast lnfratech Limited are hereby called upon to submit a proof of their claims,

on or before 20.01..20t9, to the liquidator at the address mentioned against item 8.

The financial creditors shall submit their proof of claims by electronic means only. All other

stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of clainr shall attract penalties.

The claims may be submitted in scheduled forms C, D, E, F and G in terms of regulations 17, 18, 19 and

20 of The lnsolvency and Bankruptcy Board of lndia (Liquidation Process) Regulations,201"6 by the

operational creditors, workmen or employees, authorized representative of workmen or employees

and creditors other than financial creditors and operational creditors respectively as the case may be.

(Forms can be downloaded from htlp:1/!yW--W-jbb-[g-a-V,i.nldq-W-nl-qadfalm..h"!111| under liquidation

process forms download section).

Place: Kolkata

22.12.2018

"-q.A^/.**t- --J

Hanuman MalChoraria
Liquidator

For the attention of the stakeholders of CONCAST INFRATECH LtM|TED

1. Name of corporate debtor CONCAST INFRATECH TIMITED

2. Date of incorporation of corporate debtor 22.09.2010

3. Authority under which corporate debtor is

incorporated/ registered

Ministry of Corporate Affairs,

Registrar of Companies, Kolkata

4. Corporate identity number / limited liability

identity Number of corporate debtor
u45400w82010PlC153282

5. Address of the registered office and

principal office (if any) of corporate debtor

Registered Office:

21, Hemant Basu Sarani, 5th Floor,

Room No. 511 & 512, Kolkata - 700001.

6. Date of closure of insolvency resolution
process

21.L2.201.8

7. Liquidation commencement date of

corporate debtor

21..1.2.2018

8. Name, address, email address, telephone

number and the registration number of the

liquidato r

Name: Mr. Hanuman Mal Choraria

7412, Old China Bazar Street, 4th Floor, Room No. 401

Kolkata - 700001

E - Mail id: .hmqh_q!'ati_a@gmail,pqm. I
c [ ; p,c o n c a 9, ! i nf f a t 

-e "c_@ a"v-t pgf g U p, e g, 
i n

Mob: 9830058715

Registration No.: lBBl/lPA-002/lP-N0007912017 -

201.811.021.0

9. Last date for submisslon of claims 20.01.2019


